FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR NAMI STEEL PVT LTD OPERATING IN
STEEL INDUSTRY AT SANAND, AHMEDABAD
Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS
1. | Name of the corporate debtor | Nami Steel Private Limited
CIN: U27100GI2012PTC071270
PAN: AAECNOBS3R
2, | Address of the registered office Reg. office: Survey No, 316-P, 317-P, 342-P & 343-P. Nano
Ford Road, Opp. Chharodl Railway Statlon, Sanand,
Ahmedabad, Gujarat — 382110.
3. | URL of website https://namisteel.com/
4, | Detalls of place where majority of fixed | At the address mentioned in point no, 2
assets are located
5. | Installed capacity of main products/ service® | Sr. | Description | Melting | Melting | Rolling | Bright
No. induction | cumulative bar
with AOD* |
Metric tonne per month
1 | Instailed 2400 | 3100 | 4500 | 200
0D Melting (cumwiative with Induction) can be achieved
anly in tandem with induction melting.
6. | Quantity and value of main products/ | As per provisional financial statements as on March 31, 2023
services sold in last financial year M« Sale of Job Work: 11,135,911 Kgs having sale value Rs.
64,245,206/- excluding GST
Sale of products:
1, S.S. Billets: 571,545 Kgs having sale value Rs.
51,121,413/~ excluding GST.
2. S5.5. Rolled Flat: 557,895 Kgs having sale value Rs,
60,666,970/- excluding GST.
3. S.S. Rolled Round Bright Bars, 5.5. Round Bar, S.S.
Wire Rod: 9,85,050 Kags having sale value Rs.
10,75,21,943/- excluding GST.
4, Others products: having sale value Rs, 1,23,21,080/-
excluding GST.
7. | Number of employees/ warkmen™! As on Insolvency Commencement Date:
Employee/workers: 122
Contract workers; 127
8. | Further detaills Including last available | Physical address: Naman Midtown, B Wing, 1106, 11" Floor,
financial statements (with schedules) of two | Behind Kamgar Kala Kendra, Senapati Bapat Marg,
years, lists of creditors, relevant dates for | Elphinstone West, Mumbai City, Maharashtra, 400013
subsequent events of the process are
available at: Email Id: cirpramisteel@gmail.com
Detailed Invitation for submission of EOI inter-alia comprising
eligibility criteria and other requisite details will be available at
https://namisteal.com/.
9. | Eligibility for resolution applicants under | As mentioned in point no. 8 above
section 25(2)(h) of the Code is available at:
10. | Last date for receipt of expression of interest | July 10, 2023
11. | Date of issue of provisional list of prospective | July 20, 2023
resolution applicants
12, | Last date for submission of objections to | July 25, 2023
provisional list
13. | Process email id to submit EOI Process specific emaill id: cirpnamistes! Zamail.com
Notes:

1. The plant s given on business canducting agreement to a party for operations from January 12, 2023 and the

employees are engaged by the business conducting party In their operations.




2. The Resolution Professional (*RP") on the Instructlons of the Cornmittee of Creditors ("COC") shall have discretion
to change the criteria for the EOI at any point of time.

3. The RP / COC reserves the right to cancel or modify the process / application without assigning any reason and
without any liability whatsoever,

4. Detailed invitation for expression of interest specifying eligibility criteria, ineligibllity norms under section 29A of
Code, last available financial statements (with schedules) of two years, lists of creditors, relevant dates for
subsequent events of the process etc. is available at the Physical address provided In sr. no. 8 above and can
also be requested through emall on cirpnamisteei@gmail.com and is hosted on the website of the Corporate
Debtor at https://namisteel.com/

5. The timeline is subject to any modification by CoC and extension/exclusion of CIRP period by Adjudicating
Authority an application by RP on approval of CoC, if any. B

Mr, Udayraj Patwardhan

IP Registration No.: 1BBI/IPA-001/IP-P00024/2016-17/10057
Authorisation for assignment no. - AA1/10057/02/020124/105347
(valid till January 02, 2024)

Registered Address of the Resolution Professional:

Naman Midtown, B Wing, 1106, 11* Floor, Behind Kamgar Kala Kendra,
Senapati Bapat Marg, Elphinstone West, Mumbal City, Maharashtra, 400013
Resolution Professional For Nami Steel Pvt. Ltd

Date; June 19, 2023
Place: Pune
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RHI MAGNESITA INDIA LTD
A1, Tower B, Emmar Digital Graens, Golf Course Rond Exl=nsion,
Becior 61 Gurugram, FHaryana 122102
NOTICE

NOTICE iz hereby geen thal the corificate Tor 2000 Equity Shares
cerificale Mo DO0GTS0S beanng Distinclive Mo 6YE315T 1o BYES156
wide folic Mo 54248 of AHE MAGNESITA INDES LTD ,  CIN
No LZB 11 3DLE00PLCZI08T slanding in (he nome of SANDEER
KACHOLIYA has bean lost or mislaid and the uhdersigned has applied lo
the Caompany to issus duplicate Cenificate for the sald share, Any persan
who hes-any claim in respect of the sald shares should write to our
Hegtetrar, SKYLINE FIRANCIAL SERVICES FRIVATE LIMITED; B-
15308, ORHLA INDUSTRIAL AREA , PHASE -1, MEW BELHI 110020
within 15 DAYE Trom dafe elga the ocompany Wil proceed o Esue
duplicats Cerlifical={%) SANDEEP SATYANARAYAN KACHOLIYA
RUGYADE LANE 2,
GEETA NAGAR BYE PASE, AROLA 444001

DATE 150672023

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

HANI STEEL PVT LTD OPERATING IN STEEL INDUSTRY
AT SANAND, AHMEDABOLD

Undar Begulaten 384 (1) af the Insalvency ane Bariumity Beard of inom

|irachancy Fesolution Preceas for Cofporatle Pefanna) Regusioes, AR

Ham! Seel Frivote Limitad

SIR T IR UETOIN I | PAN: SACLHNGSIR
Reg. SHie: Sunvey Ny 1188, T, M3 P MLP ans
Fiortt B, Gpn. Chearmsi Radway Slafion, Sanad
Armegatan. Gyjaral - 38110,

1. | Hamu of Fa ceprmia daoine

Z mmmtmuqmduﬂn

3| R of ol e inam e o
d | Detais of place where man'®y | A the address mesticne m pois no. 3
- Tyt e i
5 |Instebadcapacty ol S0 | popentien T w—
el o s |Iﬂ - h
Tfiebic Eonne ger mordh
[ il [ 00 | 3008 | 4500 [ 20
AR Weirg sumpabie wih indecton) can N B0G W ﬂl'luml'l'ﬂj_

F O Ol N BIK L
Dbty el viris of s pooduclss seviced and in el TN pear
A et i Tl Slaemmels-as on (e 31, B02%
Bale o dob Work: 71,1365 Hys haring sae vaue B 64,383 3046 escioding GET
Eale of products:
1 55 Bileds 57,545 &g ravey san waue As 51,127 43 csuding G351
2. 5.5 Retied Flet 557,295 Figa Paving 1810 veloe Re 50,658 570" eanudng GST
1 8 8 Fukes Found B Bam, 55 Fousd Bar 55, Wies Rod! 065 050 Kge nating aeis
wue P 10,8621, 041 petiading 83T
. Tt producty haing sse vais A * 2121 080 e g G3T.

hitgs\namisien cam

PUBLIC NOTICE

MNuofice |2 hareby given that under the mstructons of my clienl, | am
fvesitigitfing o tite of PRANAY CONSTRUCTIONS PYT LTD, a
Company duly iInporpodaled under the Companies Aol 1850 and validly
ealating under the provisiong of Companies A, 2017 baarmg CiN Mo
UFOIDMHZO0IFT G141 547 and having its registensd office at 1001, 10°
Floos, DLH Park, Mear MTHL, &Y, Reod, Gorogasn {(West), Mumbal 400
062, through 9 euthonzed Diector, Pranay Kian Ashas, as the
Davaloper fo e wrder mentlaned proparty

Any personds having amy claim, dermmand, shars, fghl, fille and! or inteses:
ot any naturg whiatsceyer in the undarmantioned premises, parking or
shargs or any oar terss! by way of any Agreemenl, sale, franshar,
s, chare, lien, ehoebtEno |_||ir. Launisid . Febiiie, SRl phThT T
easemant, right, covenant and condition, tenanay, right of occupancy,
Bsgignmnt. lease, sub lease, lsave and beande, parinership deed, loana,
s=a. poseession, parditon, trusl, inheritancs, oubsiandng taxes andfor
fevies, outgoings & maintenance, atiachment, muncton, decres, order,
o], lls-pondens andior by vidue ofthe original decumts of Lille boing
i har possessionicusiody or olhergise In oy manner hiwsosnes and
whatsoewnr arg required 1o maske e same known in woling, along with
certified true coples of dooumentary peoof, 1o the undsmsigned, heving
thelr office ‘a1 Chamber Mo, 3, Bhagyodays, dih Floor, 78, Megindas
Master Rgad, Forl. Mumbak-400 023, within fourtesn (14} days from the
dale harwol, otharwise the investigalicn shall be compdeted without any

PUBLIC NOTICE

WOTICE s nereby gIviEn Al [he
Qrigingl Agreemant Galed 21st une,
19832 batween New Everest Bulldars
and Musamam H. Aan jthesgh his
Guardian H., A, Attari} and Miss
Farilah Aftar in fespoat of soguisston
of Fral Mo, B0 gii e Sl Fiode
Ihe “E° Wing of VEENA BEENA
Apartiments altusted 4t Archarnm
Dhonde Marg. Sewnl West, Mumsal
A00015 w5 losty missing The iedat
ol e samie will be bodged with e
Sawn Police Station,

IFthay samin m found, the same shauld
b reteimedd fo Addyocate Saia Hego
Homeg Corming, 47 Waredn Raad,
Bandrg Wesl, Mumbal 400050
williln & pearkod of 7 das fEan e
ol hieresal

Mumizal 197 Jung, 2023
SAMIAY REGD
ADVOCATE HIGH COURT,
Harmi Caming, 47, Wanoda Rasd
Bandra (st Munbal L0050

NOTICE

NOTICE {8 harsby givan thai the Four Cerifcates lor 1134 Equity Shares
of FY Re 25 sach of Larsen & Toubm L. Seanding b the seme of
Anahiite Keki Dargwalla sow Ko an Anatedto Arshish Kopadia have
by lomt ¢ miiilaid and the undemsigned kave pppliod o the Comesny o
issum duplicats Cedifates for the ssidsharme:. Ay person whno has any
claam in respact of the said =hanes should wiite to cur Regstrar, KFin
Technologies Lid . Selenium Towsr B, Plof 31-12, Gachaowl, Financsal
Cuabrict, Hyderabad - 50022 within one month from this date elée the
Ceampriany wiil proceed 1o (s us dugdents Cerlifipales

Sr. Mo | Cert Mo, | Dist From D=l Ta No.of Shares
1 277812 | 145136012 | 14sig7o7a | 168
2 350467 | BA17T4910 581775045 | 236
3 ATTOTY | 822057201 | BIZINGTASE | 250
a 1A0YAST | 1301500070 | 101500455 G758
§ Total 1134
Mame of Zhareholder Ansheda Hekl Daneswaila Now Knonén Bk

Ardthalla Srshish Kapadia
humsbai, Dated 20.08 2023

roleronee b such claimds, il any, and 1he sarmo aball b consldoroed as

watvad,
THE SCHEDULE ABOVE REFERRED TD.

Land beaning Plot No., 11, Survey Mo, 30 (P1L), 31 (PL), 32 (PL); and &4
1PL). corresponding OS5 No. 4271-A pdmedsunng 248680 =, mirs or
Mereabouts of VilEge Vsina, Taleka - Sorival m e Ruglststion god
Subs Districy of Mumbad Subwrban unders Priarth ward togethes with n
building standing thereon known a8 "Oram Luciara® conassting of 18
[Bintean) fiats and 2 (Two) ghops and 8 pump room, sl ying and being
situate ai J, B. Codony, Sunder Lane: Orlem. Malad [West], Mumbai
400064, hesng bowsded @8 o Easl - CT5 Nu. 423, o 'Waest © TS No
478, on Marth : maans of rond, on South - CTH Mo, 422

ASHISH T. SURYAVANSHI

Diatad this 197 day of June 2023 Advocate

T r ol emplopees - Tammercimn Rigd. Offion: Ormntal House, 7 Jamsbadii Tata Road, Chanthgate. Mambai 400 B2
mqu":‘ Esﬂn;y,ﬁm 121 ¢mmmm12?' Email: haa safirfia,com, Wishsile: www kisarinfra com
B | FuPer gl mocdngasl | Physical sddmes: Namss Wduue, B Vg, 1108, 11" Fow, Pheone: (184:23) TAAZAE DRMEATIT Faw: [+81 +22) 22870163
avnlabie Snancis vlsiemenis | Dekd Sy ks Kanden Senssal Bapst Vi, G LEERIMHEI0ERLE 1 TA06
|with =chemulea) of o gears, Ephrnh'lu l.!ﬂ'Lhthl Ummh.mﬁ NOTICE
s ! oo, eyan| gaes | Email i cipnam: = -
for subsanaem avnma of o I"milnlﬁhnfm’mﬂhnqﬂ‘ﬂ‘i nier-#5 compriang TRANSFER OF EQUITY SHARES TOINVESTOR EDUCATION AND
e ae Bk A ety orttea and pies negtaTe st wil ba avataiie al FROTECTION FUND (IEFF) AUTHORITY

o | Byl for reso uian Mt atenEirest 7 il o @ sbdie

Eyicar unne” setion 35.240|
e e i
10, | L e for recest of Jﬂ'W.m
ARDFEEAN of Niersgt

11 | Custes orf mimiies 1! prciedierint Baf of
prompecive resuubol eptians

1dy 20, 2073

11 | Laee! e lor mabmigsinn o oy 25,
| inpecione f provsiona: dst

13, | Protmss smal it 1o schiit 1

Pracessz specTo o) d: ceprasidea iyl coe

Heedes:
1 The giaed iz ghen o eslfioss condclien apeomam Dapany ferepeatonaiom ey 12, 2523
£l o T AP R T o NS B 2 vn L Bty 4 Ehvadr e poatin e,
7. Tha Rosrurion Profassiors (7P| on ihe remitions of e Commis of Grodlrs (000G} shal
higwepdtacrabon e crangs oo orflerta Lo E00 gleny pumnlof e
3 Tha RP ! GOG meenos the ighl o canco! o moally iha process / apeioaton Wil asnning any
FeaEon and wilvnar amy Lati By whatsoecsr
A Dtk muhadion for copriosan of hensel spocfing sgieity et Inelgbity o unia
saction 298 ol Cude, lesi avalases Ninancial glskeents il achediiod) of b yesers, dei of
(LT ke e T S LA LT SRS (T (rodess i, B aveale o e Pkl doarads
prinitied it e no B e dnd can e be reguntien B b and in Spnameeem e com
o i fsted ont e wnate of e Cotporale Debitaral higachaistes: comi’
6 The tmeine i scect to sy mcdTesion by Cul and edswovscusien of GRP perod by
Atjatiicatog Aue By en aps oy P n appise of CeC, Fang
JByl
[r. Udmyra] Patrsndban
|F Raqiaratban he . SEETRS 0D PRI E-17HET
Authesisation for assigriment no. - AATHGETILEIT T4 EFT
[ueeich L gy 012 2824)
Eogiaterad dddryes of tho Resolofon Profeasionai:
Saman i, BWeg, 1106, 117 Foce, Batind Kamgar Hala Kendra,
Dt duma 1% MY Benspai Saval Marg, Eprirstone West, Mumbe: Ciy, Mosaresha, £00013
Prace. Fung Rusalution Prafessiona: For Kaml Stesd Pl Lid

K1l

MNOTHCE is Fearaby givan that pursuans o $he povisians of saction 1240 5)al e Corpanies
fct, 2913 Cfw Aoy read with Hw Imessior Educaion and Prolection Furnd|"IEPFT]
Bulhority (Accoumting. Autiil  Transter and Rafund) Rules, 2006 (Cthe RulesT), as
smendad. the fmal dredad Tor the finencs yeer 2015- 14, which remained unclsmad for
tha paricd of ssvan yaars will be credited fo [EPF on M0 Ociobsr, 2023 The comasponding
zhiares an which dividend remainac unclaimed for seven corsesuine yeEs wil slso be
Irnnsferad g perprocedurs eatauf in the Rules.
Irdrcal camnunicalan e aready. Dpon senl | concerned shnmholters: whosg
s am ok 10 be Senstamed jo [EFF. Ao per slamosad nbes, he L8 dolais of such
shamstiaklars aro Lgtoaded er the webssa of te Company 02 www basafinim o)
Finy noda Bt all Rutuna boretes. dvidend omeng an sueh shiras walld alsg e predied
1 [EPF. In tes cosmection. pleasenobe ke folkming
1) I e equaty shanss are held n physieal farm: Dupteale sham carieale wll BaEauns 4
tronpesfenmanit 1o JEFF T he Crcarsnl Souine cxsrtificatie n ypaur minmes () si el Ly you, il
ki prtiral sy cirsalod
I} If tha-apusty shirea ara held in demnatmode: yoor demat scooont will ba debited for :i2
=hares lisble o ba translemed b |EPF.
Ploesn raln Thal due dabe &r clarming. dhedond e Me hheocal. year SE006 =
St Octobes, 20Z3. In casa-na valid claim in reasect of undsimed diiderd i moeivad
from the sharohoidans by fun dato, the Company shall, wih view (o gomplying with Bie
regurnrrn| sELaul i fhe rules, tramsfar o sharos (o IEPF Audhoriy withoud dny furthes
ralice, Plegse note that no clam shad be-ageng the Company in respect of uncemad
ividend smmunt and shares treosfured iz IEPF The concersd memisrs 2an bowsye
claim ‘their shares fom [EPF Authorty In socomfancs with the procedurs-and an
subsmizslon of duch docments 58 specifisi unoer Sg rules.
For any guaios on o obava matiers, e sharbaidors am moguested i conlsct fo
Carpany's Regisirar & Shim Trorsbor Aganl 2., Link Inlime Inda P Lid, G101, 247
Park. L.B.5. Margj, VWkhroll (Wasl), Mimmdal- 00 183, Toll 2869 5000 5644 amsl
RinthalodeskiSrliinfime. oo by Wb FilpSsws fringma.com
Drabe: 200 June, 2023 Fae Kesar Torminals & Infrastructure Limited

Flace: Mumbai CME;:: g:ﬂ:‘w

PUBLIC NOTICE
Ay, Supt Ami Mare

IM THE COURT OF ATH JOINT CIVIL
JUDGE. SEMIOR DIVISION AND ADDIL

ML, THANE
RG-S No. 508 of A22

Sm. Cafishs Mefwmood Hasn Ansan
Age: 42 years, Deoupaton: headhing keving

adriress 3 401, Hublown Gandens. Hefwond!

Phaze-2, Buliding Wo. 11, Mera Hoad [Essl),
Thares-401 107 Mobiss No-S857 280777
Emad 10 mﬂlw
— Plaimiff

“Shri. wnmm
Age Ayeam, Ooonsion: Asines
Riat 1504, Lodhe Annum ends Aogusia,
Kangrmaryg {E==t), Muméai - 400 M2
Mohiis Mo-J83351512
Emad ils- hasanshaskn 2@ gmad com
hagan_ TTHGEr=difmad com _ Defendant
Ta,
S, Hasanuddin Mohammed irehim
g A% pears, Dooapaton: Arines
Riat %504 Lodhs Aunam Oranss

fEast), Mamhai- 400 042

Kangrmarg

Whemas (e Plantif above namad fed
above e presend ol et fisd for deoe
oof divarne befors ihe Hoobie Crell Coort. The

plEndft has prys as under-

2 The munage ooteeen e Paintd and the
Deteian be dsotved by decmes of divoms
on e pounds menfioRed n Seclon 20¥,

L!'fh Avi)iA and [ix) of The Disokuinn
Musim Mamage Acl 1524

b That such ofter and further rebels 35 s
Hon'nis Cowt may deem i end proper be

I THE DEBTS RECOVERY TRIBUNAL HD.2
MTNL BHAVAN, 3 FLODR STRAND ROAD, APPOLLD BANDAR,
COLABA MARKET, COLADA, MUMBAI - 400 005,

k| 1
Summuns under Sub Section (4] of Section of the Act, read with Suly -rils
{281t rshn 5 of the Dulst Recavery Tritunal [Procadurs] Rulss, 1993,
BAMK OF BARDGDA [DENA BANS) LMAPPLICANTS

EfR 73

¥E
DHANRA FOOD PRODUCTS § OTHERS. . DEFENDAMTS
Wheesas 0% o G710 2L et i bt Breriorm Mo i Prssarfng o o TRGT0ZY
Wheesan Pég Huible Trbwe m plessa o bsue agmmes Sl on e sed ppgbobuh yeides Sedon
B of e Ao, (EMY Tiedd el ju fur mecowety of debts of 908,732 52, 86 (npofation akong wihh

copmy ol docuren i g ared|

PUBLIC NOTICE

NOTICE & heraby gven on behalf of
my clients that | &m investigaing the
fle ol Mr. Bhoormal L Chowalie &
MrE. Pushps Bhaormal Chowaba 16
e premises bearing Flat o D-a02
in Shree Darshan Co-op Heg Soe
Lid and free fully paid up shares of
Fe 50 each beanng dstincive
MNos_ ‘371 lo 376 (bobh inclusive)
unider share cerdicsts Mo o7s
admsssuning aboul 361 =qlis
carpel afea on e &h Floor of the
society building sihesied a1 122
Ehetwsd Hack Foad Mumbai-400
004 standing on |and bearing T. 5
Mo 1008 ol Girgeon Division
All persona swcepl Yes Bank, i
hawing any. ciaim n respect of the
abows redorred premises wiother by
way of ale, ehange, morigege
charpe, git trusl, mamimen.
inhentEnce, possessinn, lease, len
or otherwise: howsoever ame hereby
requssted b maki the same known
in writng o undersigned 8t 2nd
Hoor, Mantri  Building, Ahbows
Lenskart, Opp - Girgeon Charch,
Girgacn, Mumbas-400 004 withn 15
Ijil'g'SDtﬂ‘lSﬂDth' takfing which, il
such ciaim of such personfs, § amy

Wy e ssice bl armetiers oo mut be ofochss o orditory seiped sid shenges S Appiication

T St i Seivize M Beind Alowed By 0 Hoi e Tobisdal

| scctrtiansn with Sid-Sechon o of Gation THel e Ak oy e delandanls e discied s sl ne-

I e i e il 00 [0RRT i o B i o) siiendy ot as iy relie ] (e P alhindlid 1l
54 (rerties

i T Dichoss pailiues of popattod o gesshe ofsr Tan propames and et apaufod by e
Sl i Sansl hhemta | 1ot Digeal Acpic Ao

1N Wina 2r=: retraisad fmm cenfing wlh or ciaposng i) iecieed aesle.of such othes petels ard
pohaEe e undar S Numhbes 3 of e Dngndl Applctom, sendisg hearieg ped
sengaal of i appeleson I anshmard of e e

Uy Yipu phdl put traarar Sy waay! oFf e mskof DR, e g e didinany conrse of hia lemtiess
B A 1 AR 0 W) ST TR B TR Ca e b G e At AN nc 0erlis MR o
sl undar Banial Mamtsr 1l Tu prging ampizakon wistut e priorappmng of e Traamal

141 Wiau shadl e bk ko acennt har e ek progeeda reatsad by ssla ol senured asu of giier nesals
and proparien m e oebnary coumes of businass And depal nech vl peocestds inta pcooun)
wRiTiTE wth Dk o Smancisl i tom tolsing saounty e gvor s st

Wi o domcioo fo i wiiten stomrnen i o oopy e fueshid o S ecpdces and @ sppea)

pefare DT Registrar on 21002000 a1 1000 Am Sedmg whieh e mpeiomion shal te puand o

decded myarabsisms

Giver under my fand and the Szal, of this Tribuna! an this day 047 ol Jane, 2823

Hapi-
Fiegistrat
DR Mumbsi

RAME & ADDRESS OFALL THE DEFENDANTE.
1, DHANRA FOO PRODUCT - FRRTMERSHIP FEM
GALAND G EAARAT COAL COMPOUND , KALE WARG KIRLAWERT) MUMBA - 0001
ALROAT
HALE OFFICE AT F80, 10 FLOGH | KOHINOTR CITYMALL VIDYE VHEH Roall, HERLE (WEET)
LY U TR ]
ALERAT
CORPORATE OFFIZE AT GALK NG, 113 fat FLODR, BUILEING NGB 4 SEEWEY [NOE
WILLAGE OUVALT BHIWANTE THANE . MAHBR RSHTRS 01
1 DILIP R ¥ADAY
FARTINER OF WE DHENRA] PO PRODULT
EALAKOE BARAT GOAL DOMPOUND | KALE ARG MUFLAWEST) MUMES | JUICHE
1 BLLITHA FILIP YADAY
PRI A AN F OO0 PROGLICT
(EALANG B BHARAT J0AL COMPIUNT, KALE WARS MUALATWEET) MU BAL 4005840
A PRADEED WLIMAR vabhay
Bk T BERAT COME'S CHAM,, LBE SR WAYEADA HURLAIWEST), MUMBA: A
& SUMIL REMDHAR YADAY

AO0M N BHRAT COMES Dan. LIEMARG HAYPASA HURLA |WEET), WuMBA Rouin |

-1

4
|
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MUMBAI BUILDING REPAIRS AND RECONSTRUCTION BOARD

(Unit Of MHADA)

Tel Mo 022-22054235

Email-&f mesecombade & pil com
TENDER NOTICE

The Emmengm T2 Divaseon of Mumba Bulding Repars and Hoconstructon Boerd evie sealed 1endors in B lorms {Percentage Rates) fom efigibie confreciors who e regsiered
with MHADA M C.G M CIERCO PWEY CPWEY MR MIDC! BPT! MES! Indian Reftway or ary Govi/Semi Gowl srganizaton of spproprate Clzsses as shown i cofumn Mo 10 for r=pair works

than his olfer will be scoapted. For more information pleace meder Detail

the fime or submission of fender forms.
4 Original Affidave regarding

Acoounts Officer, MB:AE AL Board, Murnbai

Bads From joir venturs are nol acceptable

11. Hegistston Cerificels under G5T = Sompuisory

MHADA - |eading Housing Auiharity in the Nation
CERAOAND2

al Ees.seil I:lidng a5 under.
[ T Nameof work Amb. put 1| Ezemest Security Coctof bBlank | Date of jisaue of blank | Datz & time of recespt | Tender | Time | Classof
Ha Tendsr money | Deposit [2.007%) | E=nder form+ 55T | terader of saslad tEnder Opening | Fmil contracior
fimnBs=} | fmB=} fin Bsj fin Bz} Date
N 2 3 : 4 5 - ¥ | I @ o f W g
1. |Fepams bo Bilting No, 15-17, Oval Wad, Mumbs | 9,91 520 | 5216 |BETE- E FING2IEI D PA0G2073 T arponEy | 62 Clas=VH &
{Board Wark) (e Call) B b Al 11.3p | monihs Abmn
00 EMin 1 MR | MO0 ST ie S00pm am
2 |Repams to Bulding No.88, Cavel Cmes Lene Mo 2084345 | 2964~ - B 21DER0ED b 2A0ER0ET o ATiEe 12 Clas=-VE &
2, Mumbai. {Hosmd Work) | Call) il e 00E0T At 1130 | moonihs Above
)OO0 amidn 1 00 pEm. | 0D STin 500 8m &

1. Incase of the eles quited below the estimated Tender cost, the L1 {15t lowest) bidder should havs e subms Addittonal Pedormance Secunly Depost within B days sfier dit= of opening
tendes I he 1eded 1o submil the additivnal Pedormence Security Deposil than L2 {2nd Lowest) bidder wall be asked and of he L2 15 2gree 1o camy oul the work below % than | { quoted Ralo;

Tender noice.

2 Hiank tendes form shall be ssued only on production of ool or phote sste copes (duty stesied) of litest walid rogsiraton, PAN ced. perdous epenence of srmlar natue of work dons,
3. The Contracions who eme not registered i MH.A DA shoald preduce cenified copy sffidasvit duly nadarized that they afse nat black listsd in Gesmment or Semi. Govemment organsation ai

completeness, comeciness and iruthiuiness of documents end affidayit for non blackBsted (if appiicable) submified on Bs. 100f Stemp paper before
Exscutive Magistrata/ Nolary. The same mas! be within the time of Notice Period. All bidders please note thal while submifting affidstive, bidder has to mention his name,
company nemes, Name of work | Repar Building Mame} and call number of tender on Affidative. It is compulsory.

5  Famest money, deposs shall be paid i the form of shart terms deposal receipd lor the pencd of the one year issued by the nabonalized’ schedule bank and endorsed m the name of Chyel

& The Blark Tender will be isseed by the Exsoutive Engineer C-2 O MBF & R Boand, 10-12 FAopa Lane, Chandenwad, Marine Lines. Mumbas-02, 22 per colum Mo, 7_ and will e recened
n the sane offics &5 por column Mo & Sealed fendsr will be opened as per column No Tin the offios of the Execulive Enginesr C-2 Div. MB.HR & R Board. Mueribai

I
B. It is necessany thal, a coniracior shall have a Gl Engmesr hanvang minmum five years aspenience semiiar fyps work @nd other supervismg afficer
B. The expenance ol the sub comractor and locts and plants owned by him will not be considerad.

1. Hight o rject any one of all tendar sre reserved by the competant Authonty

Z. The Ciroular Mo, gy fsmfa s s oy G- Dated 90 250002 approeed by VIV Authomny | Mheda i= epplcable fo thes Tender.

Exscutive Engineer (C-2 Division],

Sdi-
(Mahesh Jedhav)

M. B. B & R. Board, Mumbsai

Regional
Dosl Pmnacke_ Plot Mo 104 & 925, 1 st Fioor, Roed Mo 22 Abovs
Wew Passparl
Thane Wes! 400604, Email: recoveryrothans{@canarsbaniccom

Office Thane

ifice Wagle Industrial Extate

E-fuciion 53l Nobios for Sale of immovadle Assels under fhe Securt=agion znd Reconsinchon of Francs Assats 2nd Enforoement of Secunty Inferest Act. 2000 resd with prowiso o Hule 8 (8] of the Secunty interest
{Endorament) Rules, 2002 Mobce w hereby gren io e publc n general and m particolar fo the Bormower {5) and Guarantor (5] that the below desonbed immevable propenty morigagedichanead o he Seared Credior, e
conmstinucivefphysscall symboiic possessan of which kas baan isken by he Authonsed Offosral the Bank/ Secured Creditor, wil De soldon Ae s where &7, “As s whal 5°, and “Whalsver fereis” on the dale 33 manbooed i the
Iable hersin below, tnrmeoeeny of i dues dus tofhe Bank( Secumed Craditorfrom fne resgacive bommeer {5) and guamsmto{s). The ressrve pnce and e esmas] maney deposit will be as mentinned i the tabis below against fhe

T =T g T

DUTSTANDING AS|  NAME OF

e -

NAME & CONTACT DETAL

SALE NOTICE FOR SALE OF

IMMOVABLE PROPERTIES

PSR ATes ininl

LOAN DETAILS OF SECURITYRES Canara Bank | Date of Esvction
N ON 1062075 | MOHTGAGDRS! EARMEST MONEY OF BRAMCH Recount | Daie of EMD
Area in 5. FL DEPOSIT {EM) Details  [Taie of inspsiction
SAGRTA00000622 | RS 33 /500507 | ROUADEVIN |Flat Neo333, % Floor, BWing, Bulding| RSV = R= 15,48500| Canara Bank, Naw Mumbss|  AC RO - 00728
{agih el i DESAl | Weme SahemPalace, Fiotho, 633,634, EMO=Fs 194 850 | Nei (shaf15496) Branch, 1 &| 200272434 TRTRVE]
other chares 635 O Vilage Shirmane (2.2.1), Naw 2, Ptk Carter Bidp sector 18] 1FS CODE - ATy
FROF-PAWAN K Mend{gast], 00708 CHRE0015458
Momna, Taluks & (sing Thane
[ESA 0B 5q £ Buit LpAms Headen By Me. Mallicpms O
ROATEV R DESA) R, Contact Mo, B1SH07364300

hamesh gowdaEc | nda.om.

Gate: 10.06 2023
Place: Thans

For Detafed forme & Condition of ssle ploase reder he ok E-sucion powided fhroogh www bankeaockons com. @ Auchion | bidding shall be oy throogh “Unine Blecione Sdding” fvoogh fe- websie
iipewwes bemtaauchions com. Buddas am advsed 12 go through the weberls for deteiiad terms balom talng pan m e e-auchon s3ia procesdings. b The woperty can be mspactad wih pror apposntment with Authonzad
(ficer on the debes manfionar in Sale Mobce. 2. The groperty il be sold fior the: pnice which s more Swn ihe Resens Price snd the paricising bidders may improve thes pffer further durmig duciion pressss with mutiples of
1000 o EMD smiount of 107% of e Reserve prce & o be deposted by way of Demand Deafi infzeour of Authonzed Officer, Cansrs Sank, Branch. OF shall be deposied fwoiagh ATGS | NEFT! Furds Transfer in cradil of
ancmmi of Cansms Bank, onor belores 07 00 X053 up o 5.00 pam_ Detrils of EME and other documents o be-satmitted 1o senice provider an or efome U0 2027 up to 200 pome. After peyment of EMD amoont the infending
Iidders shauld subme 5 copy of the iolowing documentsSdelsils an or before 07 07 2023 up o 500 p.m ko Canars B Branch by hand o by emai L Damand Uraft § P oy Qroes iowands EME smowst. Ifpaid theoegh HTGSMERT,
acknowiedgerment nacedp hemesafwish LITH No_ i Phoiocopsss of FAMN Card, 1D prood. Howsver suncesshul bidderwsould haye o produce fhase dooumants in ongingt ia tha Bankcat the time of making paymen] of baiarcs emount of
25% of b amount. & Bidder Mame, Corrtact Mo, Address, Ersilll) s, Buddier's Adc defas for onfine refund of EMD. { The nlanding bidders should register fair names af porisl v
UsieriD) end passwond frae of cost. Prospecive bidder may avail oriie trinng on E-auchan from ihe sarace provder MsC1 Indsa P Lid | dvogithas Prasa-2, Guf Petochem buiding, Buding Ne 301 Curgaon Hanema Pin
122015 |Ciontec Mo+ 124 G0NV PR Mab NoSSI4597 555 mmpor fihanesacutinns ooms; haressh powtiadiicindE com), g EMID Deposi=d by the unsurtessiul baddar shal be refunted to them sffer 24 Hours of
Budding Pmcess Completed ant withen 7 Workang fays. The EMD sbsé nol camy any mkerest h_Auction woolkd commenos 21 Aeserss Prios, 35 menlicned shove. Belders shal mpmye thar ofisrs o mulipes of Rz 10 000 The
vt viho subemits the haghant b {showve tha Resene pncej on doaums of Onfine’ sucteon shall be decdsmd 55 sooossshil bidosr. Sale shel be oonfirmea n- oo of he suocssshil idosr, sshisc! o oomfemation of fhe same by
the secused oredior, i The sucoessis bidder shall deposit 5% of the zale pnos (indusve of EMD alraady pasd), enmedimisly on decisnng fum | her a5 the successiul bidder and the balance waifhin 14 d=ys fom the date of
camnfimmiation of saie by ha sacured cradior Il the socces=ful idder s to pay the sale gnoe, the deposst made by im enall be jorfeiled by e Asfonzed Oficarwilhout any s2ie pnoe, Ihe deposit mada by him shall be forfeited by
hix Agthonoed Oficer wiifuot amy notice =g propeny shall forbwalh Be pul up for sste sgam. . For sefe prooneds of Re.S0.00 lakhs (Repeas Fifly lakha anly} ant abose, the socopssiul boderwill have o dedosd TDS & Fe ks 1%
o ihe =sia procesds and subimit e ongina! secespt of TOS comiicale of the Bank. k. AR charges for conveyanca, slamp dufy | G5T segslration charges elc , 3 sppicable-shall ba bomss by the suscessiul beider only | Thess & no
enTETanos i he property io the knowisdge of fhe Bank - Saccessiul Bidier s Satde i pay @l socisly dues, monsoipsl texes | Penchayst teres | slacinicdy | waier charges ! oifier changes, dufias sn tixes whatsnover, inclading
auitat=rding if any, m respect of and | or affecting the seteect propeny: m Authormed Officer resanves the nght o postpone | caroed o vary e lerme: and condifions of & — suction without sssgning evy reason thersal n_incase
fhere ame hiddens who da not have accass o the memet bol wisresisd i partomating the & - suchon, Sey can egpmach Canara Bank, Mumbas Cicis (ffice or Regpoeal (fice, Thane who, &= lacilafing center shall make
neceasary smangemants. a. For furiner detais contect Canmrs Bank, Recoweny and Legal Secon, Second Floor, Bandrakwia Compiss. Circis Office, Mumbar™ apd “Canara Hank | Thana Regonal Office, Desd Ponack, Mot Ho
104 & 105 .1 st Floor, Road No 22, Abovs Few Fassport Oiffice, Wagls indising! Est=ta Thans Wasl 400804 Prpa. +0 2226011506, Email | iecoveryrothaneificansrabank com may be contacied dizing office hours an any
wirkng oay of the service prmader Miz. C1 india Pyt Lid Udyog\ihar, Phase— 2, Guif Petrochem Budding, Bulking no. 301, Geegaon, Haryanas Pnoode — 122015 (Cortac no, 01 724 3020 @217 22 1 231 24, Mob No
SHMSATESS Emal - supporiEhankesuctons com | hameshpowialic lndis. com Company Nams © M's C1 india Ped Lid, Wabsile - wwe baniesuctions.com, Mame - Hamesh Cowda, Mobils- Mo - 8584557555 Emad i ©

SLations oo and ged e

Sdl-
Authorsed Officer,
Canara Bank

-
ﬂmrcl Home Finance

Nashik-422101 1
[Sews provso o s BT

|Enforcemant) Rutes, 2002

Motice for sale of Immeovable pasets
E-Auction Sale Matice for Sake of Immovahie Azaeis under the Sacuniizeies and Recopstrusilan of Fisaneis|
fissets and Enforoement of Securily Interest Act, 2002 read with proviso lo Rule 8 (8) of the Seounty Inlerest

Corporate Office: 1210 Home Finence Cumpﬂn:.ll:LmiEd FEICH HFT Towsr Y
Anadleen - Kok Road, Andber (East), Mumbai - £
Branch Office; 2nd Floce, Pralik Ancade, Oppasste 1o Vidyul Bhavan, Bylco Painl, Nashik Road,

0059 indin

Malica is hémaby givern to the pubshe n ganesnl and in paricular fo the Bosrowers) and Guaranios s) hil e
Delcw cdesaribd |mmovabln progety mofgaiedicharigud o e Seouned Craditor, tho Physleal Posssssion
ol which kas been tken by te Authorized Oficer of ICIC| Home Finance Company Lid., will be sold on"As =
where 87 "As mwhatis®, and “Whatever there 87, az per the brief parteutars gliven hareunder,

5r. [Mama of Borrowsrs)/ Details of the Secured | Amount | Reservel Dateand | Daie &
Mo, CoBorrowers! assets) with known Du'tahnding Pricgt | Timaof | Time of
E-unmnﬂ:;rsn’ Lagal encumbrances, i any Elz:n-:-t_nt Property | Auction
s,
L i No. Dupott Inapoction
1) 8} (=] [{z]] (E} {F) [L=]]
1.|Sandeep Gokul Frat No, 202 Sl First Fioor | Re. Ha July Jul
Raskar FEumm] Vighniaharta Residency | 14,02.577-| B5G, | 24 2073 | 27,
Anaghs Sandeep Gonstructed On Plot Mo 18440 | 130 June, [ 5000 | 19:50 A | 02:00 F'M
|Raskar [Co- af Mew 3 No B8, 15074, 110/ 2023 s, | 0300 PA | 03:00 PA
1E-:-mm'm:| b+ 1=243-++4 1V0E, 1111142 05,550/
|Lonn Ascount Mo, (0l 5 Mo S8G 120010, 120101,
LHADRDIQOO 221448 | 12001b2, 1200103, 1200104, 120/ |
2, 1211, 12142} Sauated At
Villmge: Mavangapur Tal. Nogar
Diest, Ahmadnagar- 422605
Maharashtra

agengy GlobeTech, The o
1l July 26, 2023 belore 05:00
ICICI Home Flnance Company Limit
Campany Lid. = Suction” poynbls ol Almadnagiar

Fartrner NexXen Solutions Private Limited,

Dats : Juirkie 20, 2023
@!DI : Ahmadnagar

The aifing aucion will be conducted on websits (URL Link- fhtt.ps fiBestAuctionDaal,com] of our sution
Aot nolloe-arg givan o lnst chancs o pay the otal dues with Turthaer interast
M eize thess secured assslswill be 5old 58 per above soheduls
Thie Prospedhive Biddar{ ) must sibmil e Edmes] Money Doposil (EMD) RTGS! Dersand Drafl (T (Roler
Cobdrn £ sl 1CIC1 Home Finance Company Limited. 2nd Floor, Pratik Arcade. Opposite to Vidyut
Bhovan, Bytco Point, Nashik Road, Nashik- 422101 on or before July 26, 2023 before 04:00 PM. The
Prospective Bidder{s} mus! ales subml signed copy of Registration Form & Bid Terms and Comditions form al
mig. 2nd Floor, Prallk Arcade, Oppoxile to Vidyul BEhavan, Bytco
Point, Mashik Road, Hashik- 422101 on or befors July 26, 2023 bafore 05:00 PM, Earmest Money Deposit
Demand Draft {00} showld be Jrom a Naticnalized! Sr:hul:fl.slad Bank in favor of “1CICI Home Finance

For amy further clarificatices with regards to inspection, terms and conditiona of the awction or subsmiseion of
femdurs, kindty contacl ICICI Home Finange Company Limited on TO21072B69 of oul Sakss & Markoting

TheAuthonzed Officer rosarvas tha right io reject any or sl the bds widhoul furnishing any further reascas.
For detated terme and conditions of the sale. plagss visil httpa fiwww ialelhfe.com!

Authorized Officer

IGICI Homa Finance Company Limited,

BRIHANMUMBAI

MAHANAGARPALIKA

QUOTATION NOTICE

in RfSouth Ward™.

The Asst. Municipal Commissioner of R‘South ward invites sealed quotations
for Installation of Advertisement board, Direction Board,
Various HBT Polyclinics in Kandivaii (East) & (West) in R'South Ward. The guotation
shall be addressed to the Assistant Municipal Commissioner B/South Ward and
super scribed as Quotation for “Instalfation of Advertisement board, Direction
Board, Imformatory Board for Various HBT Polyolinics in Kandivali {East) & (West)

|Informatory Board for

holiday).

20.08.2023 11:00 am. to 27.06.2023 03:00 pm.

cancel any or all guotation without giving any reason.

PRO/B41/ADVI2023-24
Let's togothar and m

1ocdliesut

Sr. Name of Work Earnes! |Form Fee| Saleof | Due dale of
No. Money (As.) |Form start Submission
Depasit from |
(RBs.)

01 |Instaliation of Advertisement Rs. 860/ + (2006 2023 27.06.2023
spard, Direction Board,) 144000 [18% GST | from 11:00 Up io
Informatoryr Board fer {(1855) = a.m. 3.00 PM.
Various HBT Polyclinics in Total To
Kandivali (East) in R/South i0i6/- | 27.06.2023
Ward 300 pm

02 | Instaliation of Advertisement As. Bel/- + |20.062023 27062023
board, Direction Board,| 14400~ |18% GST from Up to
Informatory  Board fior (1555 = (11 am. | 300 FM.
Various HBT Polyciinics In Total To
Kandivali (West] in R/South i0ds~ | 27.06.2023
Ward 300 pm

The blank quoiation form along with terms and conditions, Application form
may e purchased from H.C. (Exp.) at the above address on from 20,08 2023 11:00
am. to 27.06.2023 03:00 p.m. on payment As. 1015~ (Each Quotation) (Except

The Quotation deposit (EM D) of Rs. 14,400/~ EM.D. (Each Quotation} in
cash/demand draft musi be paicd before submission date at the above-mentioned
address. The EMD deposit will not be accepied in the form of cheque. The [acquer
seated application form atong with all reguired documents will be accepted on from

The tenders duly lacquer sealed must be submitted not fater than 03:00 pm
on dt. 27.06 2023 and same shall be opensd on 29.06.2023 at 4.00 pm

The Assisiant Commissioner RiSouth Ward resenves the right to change or

Sdi-

Assistant Commissioner RIS

ia froo




B aaafe g s v 560

b

e

1

o

)

-l o &, 33/30%3-3¢

~¥ao ol®

(g

st =g i Fm, {Hiﬂﬁw'qﬁrpmﬂ# (aFrmE T%?Mnmmﬁiwm-MJwti
DEC N R = W'F-rrm o, T un]

SalFRTE RIS (TS SR

U E 227 E.E.*z'a'-uaf]
, HEFTE I | nr'"'sw{'c{nw-’-rrr m TEETER
ETEE:M—“T,'#thr-'anTﬂTEBﬂ,-'n =4t TrRE it a-=m'n'|=|.'ri=| U be SINPRIAT H-4 (Porcesisoe
Rizei Fg=amiE §-Fime wrwign (=rems) B o 2w [t EIEE WA EEETETTE
httpc/imahatenders.gov, in FTET ST, mﬁﬁ"‘T’ﬁ‘T‘iﬂ AT =R,

e R

o, = Tt | == T wTETEET !
[ Fam Feiae Yook /3233 F B fukt = Fo o5 3073
WElE 1oz oA ol ekl ATE
: miew A | 3o/ek/rerz | ¥ shwh ATl || akjan/voi3
TR AT TR La:3e A FAT=I AT A oo TR

TEET

CFRD

- YRR Sy Ty e S
A4

T #, v - Fatem ST TUiim TR S ST
B +. T s e oo SR Vo TR SR e e

m‘ﬁmarq'qu}
‘Hﬂ § 55, i

ATAIT =18

IS 2 ) T el O o e
- T, TR = TR, TR - WO
mE R g [T A 00 e e
. BTG, AT O B T
| ¢ T s T . TR
VUHEL g8 L T T T
ST R T T v T R T S
8 qiHOR i i, e Bl o 4]
1T < T, THE TR T 19T A TR
L) R i A (S i
TH[ART WTRR W |90 T TR T el
e i P i T e A
T S ST AR PR O R
TR W0 R T AT 1A A
EIIAL 4 AeE By visey ol g
FHER I 3SRl TR A T
e ofee Wi ve TR 3Em )
HAEE W T, Wi M =
RECIR I G i A e T =
IR R (o | SR, AR s,
Py & g, BT, 2T ng sav 8 AT
Lo e T 1 e B ]
R B (R A S AT I

ii Ry o LA
T W T
L i L

WITH YOU. REGHT THROUGH

Fre], FRM ST A S
e S i S s, 007 sulE e 13 (03) firih S

™ TR o =,

EQHQﬁ? TETIAT-H RTaiEIT4 E%iﬁza
gwsm'm va-ﬁrmq'rm';'r ﬂ‘mmﬁﬁm TN AT, WS M A F]?-“‘IG T T RS,
H_N"ﬂ lrm.{:rm J"I"?SF”:IT-'I'TE?H J:H':'f.'m' o3 gl 033-RETITa,
ﬂmnﬁm.‘-ﬂr T BT, WA, T A 8%, T A, T, 11?: Yoo avae,
TRHTEE: TTee | o summad Voo R LR E FEAEE i o

Ffee=a wiiegr m‘R‘rrlﬁf'q'—-!t i o e =T wrEFTEAET SR s

# | GFERTE) R, Y00 % BRI Fmm © e T T T
T e e R | Wmmm—nmﬁmmwmwmhﬂwmﬁmﬁuﬁnmm
T B TR T, '-'-T"I_"-'F;r_\-li wH, iR, WHE . B TRE W e anaEy A fe ey ST R rTRE T e T AL

FSTFI';‘ H

F:"Fﬁ:

9%
A L T

T S
W, | T IR ST A TR TR T AT F=arat e P (7))
| ¢ |t s = = Y370/ - ¢ F-wie - Ye-TH-703] | WeE-ool, F@mEEl,  SU=EDES
74 —Tg.—7e27" AW 3033 fegags, T - v, W=
(Tram =1} | SIEE, PSS, AT AT,

Fa. wan—stotol,

YT, AT e T R TR S R RETA VS ToRRTS ST ST S S, PR 6 T e e S SRR S g
ST e A o, el it s i e s s e it AT e me e e e w s e 13
TN AR T T R £ 35 I AT W R SR R e s, TR T PR G 3.

forrm: wﬂmw?mm.mﬁhmwmwﬁmlﬁmﬂwmmmmwﬂ TR T P () o
ST TR U T ST R e et () e S e e e S
TI"T‘F'F-?H:I:F-H‘I"'FH
T AR AR T R AT T T T PR SR ST e BTE S R YR oS- (6] =W
Frwﬂnmﬁna-rm
AT S T v R R e SR S S ) T SRR ST ST T ST S S
TFRRTATT] Faa T eTETER RS ETT W ST e P s e S
TR BT ST S AHE L i

TR eI R WA =0

1.I'[-"'!."—

d@ 3 FsieT

B = EEEm

et B Pt A = ot W, e e S,
q#rmmw e oo d, Em

Bank of Baroda

FETT VT [EE o(5) W (=) AEEEA]

==t B N - B E"E"" il

g m‘ﬂ

(ot T v W
THY, Wi, G T FER
aeft & 3o, TEE w-SERS
Exim e A, e E -
i, T &
a5, Fe e

+ | e A

BE a3, T, SR e, T
AT T v 3R oy

TEE =2, L, (W
oD S, T L 2,

3 =) R St
W | USRS I WE A W EE
& i ]
(1 | et |G g, W A
. T T S Wl wafm o |

i, wite & -3, B
%, Vi, U HEE, A
T, Famn o
SR W e
i

t3, M HREET

w1, W, o
W e, i
gathan

i A - T
g A

| . <3, b AT o,
e S nT--rr'r_quH
B, G E, 33, TR F,

T2, 03, T 0, T | va, B 41, T e, |
3.z fa. wgrz
FE T - T
i e

w4 e | (1) e e | s | S Fra |
EAE Fri | () e T Tomit A A
= L=y (=,
(ol iz | | o)
el &Y
oK 7272 AW | Thoente¥? | LA I T ecaf— | O ok T Ed
L e flTH » Eoedped | W I eacen)- H oo di Tas
T I | T Les |3 F beoss)- B —
=i . i et
" W
RA LSS TR
W TR it Ao TN |
AL g vr-'l"l'fm | ~:'-..=~:r.~'-"-1 L :'.Ir_|:.1:;;.'- l:j'lﬁ?ﬁﬁ.- 1,_&2_1-:.;:;
. A% WE T » Zoateed | LW T Fcon)- H tcod i das
AT T AT | W fes | W Y zea- BRE—
== A o, FEE T
FH N b2 e P L]
L i T'|F e :-Ccﬂ:"r'
e | W W |
B 45 337H » - 3 Eaeea [ H 1 “.-_,.:_ i3z
TR T A i IS HRE—
=T = WA
T SRR

TRaHET 35502 (VARTHNE ) Toll, Foo® T IO LB ) 30TW £ () =31 00 HeaTa IHEREraive bt Thrrar S TETEE SHEE M DA UaE E
feragfedt deve e, Yoo Hga TR Wl TRl & —Trrs el T
T BT A 0 S Sl AT A I g A i, ST T T T R S TR ARG S T el 4 Al J21, I S
nigd A T R § anR v e andEa 9 e ol et uie S SR ang A g
T e e S - P Tt S S, A S i Sl e e

TR TRReD Fia. T e

==
s

¥%,.=5.92%3
E

I : -
i w5 AR WaTa A hitpestesa, Bankofbaroda infe-anction hiem ST kipe:/ikapiin. W I TS 5o 0w, o whavad divbant s
AT R L s il e T T T APIE

wifEEy S
i FE TEE

NOTICE

Declarationof Distribution (of Income & Capitall {previously Referred as Dividend) Undes Axis Arbitrage Fund:

Axls Mutual Fund Trustee Limited, Trustee to Axls Mutual Fund ("the Fund”) has approved the declaration of Distribution
{of Income & Capital) (previoushy referred as dividend) under the Income Distribution cum Capital Withd rawal (IDCW) optionis)
of followingscheme, the particulars ofwhichare asunder;

Quantum of IDCW Record Face Value | NAV ason June 16,
MName of the Scheme/ Plan(s) & per unit)’ Date® ({FperUnit)| 2023 (% perunit)
.ﬂ\mﬁ Arhitrage Fund - Rf:gular Plan- IDCW Option 0.as June 22,2023 4 107026
Axis Arbitrage Fund - Direct Plan - IDCW Option £.05 ’ 115514

Date
No.

Place : Mumbai

: June 19, 2023
L 3V2023-24

# Az reduced by the amount of applicable statutory levy, If amye
*or the immediately following Business Oay if that day is not @ Business Day,
Pursuant to payment of IDCW, the NAV of the above stated IDCW option(s) of the scheme/plan(s}

wauld fall to the extent of payout and statutory levy, ifany.
The Dristribution would be paid to the benefictal cvmers unit holders whose names appear in the statement of beneficial ovmners
malrtained by the depositories under the said scheme/plan(s) at the close of business haurs on the recard date and to the unit
holders holding unitsin physical form, whose names appear in the Register of unit holders maintained with Registrar and Transfer
Agentunderthe |DCW option(s) of the schemesplanis) as at the ciose of the business hours onthe record date,

Investors may kindly note that declaration of Distribution is subject to availability of distributable surplus onthe record date / ox-
distributinndate. In caze the distributable surplus is less than the guantum of Distribution on the record datefer-distribution date,
theantire avallabledistributable surplusin the aforesald scheme/planis) will ba declared as Distribution,

Investors are requested inkindly take note of the above,

For Axis Asset Management Company Limited
[CIN = U555F 1MHZ00FPLCIB2558)
(Investment Manager to Axls Mutual Fund)

Managing Director & Chief Executive Officer

Sl
Gop Kumar Bhaskaran

Staturtory Detaila: Axls Mutegl Fund has been estagdished a5 o Trust under the Indian Trasts Act, 1882, soongored by dsds Bank Ltd. (flabiity restricted
to 1 Lakh). Trustee: Axls Mutual Fund Trustee Limited Imvestment Manager: Axis Asset Managemernt Compary Limited (the AMC) Risk Facters:
Pz Bank Ltd. fsnotliableor responsible for any loss or shortfall resulting fromtheoperation of theschemes.

Mutual Pund investments sresubject b rorket rlsks, read all scheme related documents carafully,

I‘AXIS MUTUAL FUND

Aoy Houss, Flest Fiaor, C2, Wadla Interngtions] Centra; Pandurang Budhkar Marg, Waorll, Murmbal - 400 025, Indls

TEL: {022) 4325-5161, FAX  (022) 4325-5197, EMAIL : pustomerserviceBaxismicom, WEBSITE : vawsaxismfcom,
CONTACT NUMBER: B108422211
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NAMI STEEL PVT LTD OPERATING IN STEEL INDUSTRY
AT SANAND, AHMEDABAD

Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

1. | Name of the corporate deblor RELNEa:iASz:I'P::tRaIiﬁ:ms Hlkﬂgai 8‘? " sad z."da }"z
¢ Rilda AlexlaaR

$14 43dl ¥ AU eHad
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yae12 WA 53yl Yl gl
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CIN: U27100GJ2012PTC071270 | PAN: AAECNO653R

Reg. office: Survey No. 316-P, 317-P, 342-P & 343-P. Nano Ford Road,
Opp. Chharodi Railway Station, Sanand, Ahnmedabad, Gujarat - 382110. |
nttps:/inamisteel.com/

At the address mentioned in point no. 2

2. | Address of the registered office

3. | URL of website

4. | Details of place where majority
of fixed assels are localed

[ 5. | Installed capacity of
main products/ service"

o JUAIFNR o Q51031522
(ifern /3 aviell Aejora ¥3d)
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sldulcts gaall Lol Qo WMHANR “UYH Hadet” 6Als o,
ABos AR, AASUA A5, gllell 33 WA MUAANR 35100¢
dgell 1) il ettouuu stdsu uddld WMMAUYR cugstell
Nl ouR wiellell 21 otettaaiell st (ol wael) 2) 1 i
allRUMA sldsM v{cddld MuMUYR dlgstell AciuR N erslal
ofl R ol qausa WA well «ll 2l8 oleticatell stua(ldl (ol
Yaet) 3) MuAuYR YU Alyell Qya-Rydlasiet sidsu viadld
ool 2 ada well yeast w2 qNeaus Iuell siGet Flalni
uide gl sum Yol weucude ouwmaell s0. ¥)

] .
vt M, WO RS g S35
| Metric tonne per month
1 | Installed | 2400 3100 4500 200

*AOD Melting (cumulative with Induction) can be achieved only in tandem with induction melting.
6. | Quantity and value of main products/ services sold in last financial year ™™

As per provisional financial stalements as on March 31, 2023:

Sale of Job Work: 11,135,911 Kgs having sale value Rs, 64,245,206/~ excluding GST

Sale of products:

1. S.S. Billels: 571,545 Kgs having sale value Rs. 51,121,413/- excluding GST.

2. S.5. Rolled Flat: 557,895 Kgs having sale value Rs. 60,666 970/- excluding GST.

3. S. 8. Rolled Round Bright Bars, S.S. Round Bar, S.S. Wire Rod: 9,85,050 Kgs having sale value

ysldadt 2«5 e [@dy (1) daiaudl (2) dviwl

dl. o3l (3) smauars () austflat, du.ssl2Gey dal (w) wiual,
dl.A4aLél, 214 5@ 1Ol W =32 {e1% 31.%¢,14,£€9.40.00)

- oAl Byl sl sl d M dazerlal wadl
SUddldd ®ldl Hauaaidi »id 9. 1e dHd Hieldl
www.statetenders.qujarat.gov.in 42 Adl HO4l ddl evi2
dl.01/09/2033 1¢:00 sdls Y4l https://nprocure.com 42
il 269, L sl 4y Wdldl siusiel [Bazl eHuin
s99] vild 3013 A4S 0 Hadl asl.
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Rs. 10,75,21,943/- excluding GST.

4. Others products: having sale value Rs. 1,23,21,080/- excluding GST.

7. [ Number of employees/ As on Insolvency Commencement Dale:

|| workmen ™ Employee/workers: 122 | Contract workers: 127

B. | Further details including last Physical address: Naman Midtown, B Wing, 1106, 11" Floor,
available financial statements Behind Kamgar Kala Kendra, Senapati Bapat Marg,

(with schedules) of two years, Elphinstone West, Mumbai City, Maharashtra, 400013
lists of creditors, relevant dates Email Id: cirpnamisteel@gmail.com
for subsequent events of the Detailed Invitation for submission of EOI inter-alia comprising eligibility
process are available at: criteria and other requisite details will be available at hiips:/inamisteel.conv.

9. | Eligibility for resolution applicants | As mentioned in point no. 8 above
under section 25(2)(h) of the

 Code is available at:
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objeclions to provisional list
13.| Process email id to submit EQI

Notes:

1. The plant is given on business conducting agreement to a party for operations from January 12, 2023 and the
employees are engaged by the business conducting party in their operations.

2. The Resolution Professional ("RP”) on the instructions of the Committee of Creditors (*COC") shall have discretion
to change the criteria for the EQI at any point of time.

3. The RP/ COC reserves the right to cancel or modify the process / application without assigning any reason and
without any liability whatsoever.

4. Detailed invitation for expression of interest specifying eligibility cnteria, ineligibility norms under section 29A of
Code, last available financial statements (with schedules) of two years, lists of creditors, relevant dates for
subsequent events of the process elc. is available al the Physical address provided in sr. no. 8 above and can also
be requested through email on cirpnamisteel@gmail.com and is hosted on the website of the Corporate Debtor at
https://namisteel.com/

5. The timeline is subject to any modification by CoC and extension/exclusion of CIRP period by Adjudicating
Authority on application by RP on approval of CoC, if any. Sd/-

Mr. Udayraj Patwardhan
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IP Registration No.: |BBI/IPA-001/IP-P00024/2016-17/10057

Authorisation for assignment no. - AA1/10057/02/020124/105347

(valid till January 02, 2024)

Registered Address of the Resolution Professional:

Naman Midtown, B Wing, 1106, 11" Floor, Behind Kamgar Kala Kendra,
Senapati Bapat Marg, Elphinstone West, Mumbai City, Maharashtra, 400013
Resolution Professional For Nami Steel Pvt. Ltd

Date: June 19, 2023
Place: Pune
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